PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF JULY, 2017

HIGH COURT OF MANIPUR

Institution during the month

Disposal during the month

Closing balance at the end

% increase or decrease in
pendency vis-a-vis previous

Disposal of cases which are
more than five years old

Pendency of cases which are
more than five years old at

Sl. Opening Balance of the month
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
1 3184 157 3341 123 9 132 110 5 115 3197 161 3358 0.41 2.55 0.51 4 0 4 423 27 450
SUBORDINATE COURTS OF MANIPUR
% increase or decrease in Pendency of cases which are
. . i . . Closing balance at the end ’ . . . Disposal of cases which are v :
s Opening Balance Institution during the month | Disposal during the month pendency vis-a-vis previous . more than five years old at
: of the month more than five years old
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
2 3541 3276 6817 129 231 360 192 242 434 3478 3265 6743 -1.78 -0.34 -1.09 5 14 19 416 550 966




